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DELHI LEGISLATIVE ASSEMBLY -

. BULLETIN PART-II :
(General information relating'to‘Legleaxive,& Other,matters)

Wednesday, October 4, 1995/ashivina 12, 1917 (Saka)

No.217
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DETENTION AND RELEASE OF A MEMBER -

The following wireless meSsage dated 30.9.1995
addressed to the Hon'ble Speaker. Delhi Legislative Assembly.
from the Addl. Dy. Commissioner of police, Central, District,
Delhi was received on' 4th October, 1995 3= - ¥

WShri Shoaib Igbal, M.L.A. alongwith his -other
supporters -was detained under section 65 of
Delhi Police act, 1978 at 1140 hours on 30.9+95
f£or failure to comply with the directions given
o him by a Police Cfficer. - - el

Shri Igbal was released at 1200 hours, -the
same day i.e. 30.9.95." o i

P.N. GUPTA
SECRETARY




